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MR. DEPUTY-SPEAKER: Now we
take up Shri Raghu Ramajaly’s
motion. The question is:

“That the debate on the Biil be
adjourned for one hour”.

The motion was adopted.

——

15.28 brs.

DISCUSSION RE: FLOOD SITUA-
TION IN THE COUNTRY

MR. DEPUTY-SPEAKER: As agreed
to by the House earlier, we take up a
short discussion on the flood situation
in Gujarat, Rajasthan and other parts
of the country.

I do not know we can really do it
in one hour, 1 have, before me, a
list which I have received., It has the
names of 21 Members who have
already given their names; there may
be a few others who have not given
their names. Even if I allow five
minutes to each—even if I allow two
or three minutes it does not matier—
it comes to more than one hundred
minutes, without the Minister. So,
Y really do not know. Anvhow, the
House has decided for one hour., I
shall give one or two minutes each.
1 do not know what really you will
say mn two to three minutes. [ do
not understand this. 1 have placed
it before the House. It is now you
to decide,

THE MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI K.
RAGHU RAMAIAH): So also it is
understood that ¢the Criminal Proee-
dure Code Bill will be taken up
after this.

MR. DEPUTY-SPEAKER: I think
fet us proceed on this basis. I will
give five minutes each, Otherwise it
becomes a little farcical as to what
ohe can say in ome or two minutes,
1 shall go according to the mames in
the list I have got. Shri P. M. Joshi,
He is not here, Shri D, D. Desai.
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SHRI D, D. DESAT (Kaira): Mr,
Deputy-Speaker, Sir, Gujarat has been
flooded by overflowing rivers water,
Water, as such, is rather a rave com-
modity in India. Every droop of rain-
water is required to be collected,
preserved and properly used. Water
management is an important job and
we should have floods water damage
in the country. This refleets on oir
in capability to manage water. As I
said earlier, this is one of our scarcest
commodities, Last vear we had in
Gujarat a very bad drought. And
that drought was on account of
shortage of water in rainfed
as well as 1n other areas. There was
also scarcity of power which resulted
in an additional difficulty The time
that is given to us for discussion is
comparatively nimited  Therefore, I
shall do my job of 1t.

The 1ivers of India flowing weal-
wards are more or less converging in
the plains of Gujarat It is necessary
for the country ta have & proper
water management system for ccn-
serving all the water that falls dur-
ing the rainy season in the respective
areas The management system [ur
conserving all the water that falir
during the rainy season m the resps -
tive areas ‘The management of water
is to be so organised that water may
be utilised for irrigation industrin!
and drinking purposes Here, thn
higgest water source 1s the Nar.
mada. This proiect however has
been held up for seversl years
We know the difficulties. But the
people of Gujarat are extremel)
generous, charitable and magnat
mous, The Madhva Pradesh people
are our friends; they should nm
think that we belong to different
coutries. After all, Gujarat is part of
India and so is Madhya Pradesh, an
the people of both States ars &l
Indian citizens only. So, we would
like to see thai none of the peaple b
hurt, but on the contrary, whatever
gains come out of the Narmulla pro-
fect are not only shared, but, thev
people who suffer on account of the
Narmada Dbeing fully wutilised 09
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techno-economic grounds, become the
highest beneficiaries of the Narmada
and in fact, derive more benefits than
others derive from the Narmada,
Money is no consideration. 80,000 or
90,000 of the people who live in the
Narmada basin and who may feel
the threat of being submerged under
530 ft. Nandgam dam could not only
be rehabilitated, but their semi-pri-
mitive living could be advanced to a
level which they would never fore-
sre today or which would not be pos-
sible if they were left to themselves.
Gujarat has fully underwritten the
lives of these 90,000 people, and with
the co-operation of Gujarat, nearly
three lakhs acres of land submergence
could be made into a far better pro-
position and the affected people could
have far better living. For this,
Gujarat has agreed and Gujarat 15
prepared not only to give acre for
acre and house for house but make
their life entirely different from what
they are having now.

In other words, Gujarat wants to be
penerous, magnanimous and charitable
and wants to see that the Narmada
basin is fully utilised for the notional
rurpose, for meeting the food and
« mmodities scarcity which we all in
India suffer from, and for the benefit
f Madhya Pradesh itself because it
would dram in orderly way the flood
waters of Madhya Pradesh put to use
mstead of flooding Gujarat and going
waste into the Arabian sea. Madhya
Pradesh itself has suffered very badly
this year due to Narmada floods.
Therefore, the full utilisation of the
Narmada is the most important pur-
pose and that is the particular remedy
for floods which we should look to.
1 can assure the people of Madhya
Pradesh, and I believe the people of
Gujarat are all behind me when I say
this, that not only will the peopile
who may be afraid of suffering due
to 330 K. Navegam dam will be
provided with bhousing, but if they
have kutcha houses they will be pro-
vided with cement houses; if they
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have no schools, they will be pro-
vided with good schools, and they
would also be provided with hospitals
and other facilities which probably
would never be possible if things are
left in the present situation.
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Therefore, once again I appeal to
the House to see that the ravages of
Gujarat rivers are put an end to. So,
better water management is the
principa} task to which the Ministry
has to address itself. To face the pre-
sent floods, I request the Centra’
Government to organise relief mea-
sures which could reduce the suffer-
ing of lakhs of people who have been
submerged and whose houses have
been swept away by these unprece-
dented floods.

SHRI MANORANJAN HAZRA
(Arambagh): Arambagh which hap-
pens to be my constituency is a
cursed place in respect of flood and
devastation every year. This year
also, the entire Arambagh area has
been threatened with serious flood
havoc. In the upper catchment area
of the DVC, that is, beyond Burdwan
and Birbhum incessant rains have
caused a serious situation. The Ajoy,
the Xuye and Hinglo are already in
spate and some parts of these districts
are already under water. This volume
of water, in addition to the constant
flow of water from the upper caich
ment, will devastate the entire
Arambagh within a week or so.
Similarly, the lower catchment of
the DVC, that is, the Howrah area
and parts of Midnapore and Bankura
have already got submerged under
water,

15.29 hrs,
[Surr K. N. Trwary in the Chair}

Road and other communications
there have been already been dia-
rupted. The villagers have been
rendered homeless. Therefore, it is
high time Government took immediate
steps to save Arambagh from this
serious flood threat from the upper
as well as contiguous lower catch.
ment districts which are already un-
der whater.
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[Shr: Manoranjan Hazral

Here may I remind the hon Mins-
ter that there 18 a scheme the Lower
Damodar Scheme? At the end of last
session, the hon Mumster wrote to
me that he was gomng to revive this
scheme I appeal to him that this 13
the time for reviving 1t Otherwise,
this flood which overtook uz there
will do 3o every year There-
fore I urge upon him to take the
necessary steps at this juncture,
otherwise, lots of people will be ren-
dered homeless and their hearths and
homes will be devastated by this
serious flood With these words, I
agamn appeal to him to at least do

something to save us from this
calamity
ot qefear (Yarmg)  wamfa

HERT TF AH (A ¥ aga | Afeqn
7 agA a AT g Wi & | N
# FRAAET ag & O agy o1 afzay agdt
§ 99 &1 qEAT gAY wemy ¥ ¢ Sfew
E F T AN @ e WY avey
¥ 1 9 7w faam 1 vHd F fao avA
&1 AT 3, 1 g Af TGt w7 e ¥ fom
a1 w7 F1fge, o dw R wfyw
T F g A FF T §S A14r WY
TSt #1917 & oAy At £

feg¥ TH@ AE ¥FT A WA
¥ fr mx @ A AWE ¥ waTT Aw
iy g, faa & =na) oxre 37 9%
€ Fog A g7 AT B, qGT & AA
Ftz g @ § 97 wa {5 Iy Ay
R 8, wYr gl A gy gar aeAr g,
forer Y awg & w1§ daya ey 3

&9 AT A4eT, WAL Wi &AW
afaq & ayg # Fo0g T AN ¥ A
ga {eT Wl a0 Y I dar gk
o, ¥ g g1 ad & WY @R Ew {we
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g M § ) gw v aga @ ¥ A
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g4 gy B fr o fame ¥7 ga
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gy, wrfe o o o =0 vt 0d
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% A &1 &Y gAIT AW H qAIT
wAr §, fora #Y astg & g7 A AR
waat ®Y feafr g & szar ®
farcrom e &Y, 9% ¥w arg A frafa &,
g & g 7 g frafa 21 o\7 A
qawr g fear & 1 fow ¥ faems
¥ ¥ frr oaws @ f ane-favas
Fr¢ QAT qroear g W@, fag 7 gw
W ¥ el fEEi f1Aw § AEw
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w g1 g ga WA ad, qF feeped
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[ wwraar wed]

Tieqr Mford arfs o #F Ty v
&% Hi a9 ) A1q Ty ¥ WY IR
4R1AT AT HE AR F 7 6wy
| A% 1w ¥ % wrews N 9w
& WY A1 £ 579 W w7 & a1y
e & fag % ot qroer agy
%7 & g g & staay S
a% |

SHRI P M. MEHTA (Bbavnagear)-
The other day when ! raised half-an-
hour discussion on the Narmada in this
House, except one hon. Member Shni
D D. Desai, all the Memlers of the
Ruling party from Gujarat 1emained
abtent. But I am happy to see them
here today and take part in this debate.
And they have also asked the Govern-
to expedite a d2215ton on the Narmada.
On 20th August, 1973 the attention of
the Minister was called to the flood
situation by the Members in the House
and ;t was felt that a very serious
situation had been created by floods
and Gujarat was a'so afected; actually
the waters of Narmada had entered
the outskirts of Broach on 20th August
1973 Thereafter the monsoon became
veiy active in some parts of Gujarat
and caused havoc in the villages by
unprecedented floods. Gujarat bad
not seen such flonds since a decade.

I shall give a rough idea of the havoc
that has been caused in Gujarat

The floods of Narmads, the Mahi,
the Tapti and Sabarmati have cauced
» havee in Gujarat. Thousands of peo-
ple have been rendered homeless. Ac-
cording to the reports available the
swollen Narmada has isolated 11
villages in Matar Taluqa. 27 villages
in Dholka Taluga have been marooned
by floods More than ore thoueand
villageg have heen atfected. As many
as 350 villages arc marooned Unpre-
cedented evacuation of the villages
had to be done. Neatly 10 thousand
houses have collapsed. In Broach
district 79 villages are affected by the
Narmada floods and a population of

‘
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125 lakhs had beey put to untold
misery The damage to crops is un-
calculable. Thousend of fertile hec-
tares are washed away. A dam viz.,
Dantiwada has suifered a breach of
300 metres and the water released
from the Dam has washed away more
than three villages in Palanpur district.
All this damage, according to the pri-
mary rough estimate, comes to more
than 50 crores of rupees. According
to the availab e reports 47 human lives
had been last but the exact loss of
human lives could be found out after
complete receding of floods. It is
feared that more human live< have
been lost due to the floods The loss
of precious human lLivec could not be
calculated in terms of money. Over
and above this, Gujarat has suifered
an invisible loss. The disruptions of
vehicular traffic in most parts of the
State, dislodgement of the trains, dis-~
location of Communication. Service,
damage to the Highways and District
Roads had createl a very adverse
effect on the general economy of the
state and floods always leave disas-
trous effects and untold misery and
suffering to the vulnerable sections of
the society who are usually the vic-
tims of floods.

Under these eircumstance, I demand
immediate rush of frodgraine, medical
facilities edible oils, sugar and other
essential commodities of life to the
flood affected avess of the State. If
this is not done ir- time, prices are
likely to go up in my State. There-
fore, immediate action should be fsken
for the supply of essential commoditie<
and adequate measures for rehabilita-
tion and adequate financial assistance
to the State should be glven.

This Government is totally unrel
able. Cujarat faced severs drought
conditions recently and the Govern:
ment sanctioned Rs. 14 croves for the
drought-grone-area programme. They
released only 9.52 crores and then
they stopped #t. And they have said
that the remaining Rs 4) crores will
not be releasod in the current finan-
cial yenr.
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This is the method of this Gov.
vernment, They never honour their
own commitment, A number of
dams have been investigated on the
Narmada, but the work has net been
undertaken 1 request the minister
to categorically state when the work
on the investizgated dams will be under.
taken. They should undertake it
immediatety,

SHRI LILADHAR KOTOKI (Now-
gong): Sir, having come from a State
which is chronically affected by flood.
I have full symputhy for the people
who suffer from floois in any part of
the country, whether ‘Gujarat, Rajas-
than. Bihar, UP or West Bengal. So
far as Assam is concerned, I have
repeatedly urged in this House that
our economy nas been crippled and
thwarted in spite of the plans because
of the devastalions caused by floods
in Brahmaputra and its tributaries
Only last year our loss wus as high
as Rs. 28 crores. This if compared
to the annual growth rate of only Re.
4 crores, will be eloguent emough t.
prove where our economy stands. We
are in the midst of the discussion of
the approach document o the fifth
plan. I would urge on the Irrigaticn
and Power Minister and through him
the Planning Minister and the Gov-
ernment ag a whole to provide ade-
quate resources at least in the fifth
plan to see that the ravages caused
by floods, more egpecially in the chro-
nically affected areas whose economy
has suffered as my State, are prevent-
ed, so that at least from next year,
we can take adequate measures,

In paseing, may I draw the atten-
tion of the minister to the commit-
ment made by the Prime Minister on
the floor ¢f the House as early as
Gth  Decemmber 1969 that adequate
measures would be taken to control
the floods in Brahmaputra? I am
sorry 19 say that nothing concrete has
been taken up even today. Although
the Bl for the Centre to take over
tht!_ full responsibility is in the sfing,
it is yet to be brought before the
House, and action taker' thereon. 1
humbly submit to the wminister and
1820 L8~¢
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through him to the Government ° to
expedite the enactment of this legisla~
uwun so that measures could be taken
for control of floods in my State.

SHRI SAMAR GUHA (Contai):
Su, while sympathising with the
people in all the States where floods
have destroyed human life and pro-
perty, I would like to draw attention
to the devastating floods that have
again occurred in Midnapore, Bankura
and Baharampur, This is the picture
of the floods in Contai, my constitu-
ency (Picture shown of Contai area).
This is knowr. as the granary of the
southern part of West Bengal. This
area has had three devastating floods
since 1967 and now this is the fourth
one. One year there was drought.
Out of the last seven years, in five
years it was either flood or drought,
The whole economy of Contai has
been shattered. The whole cconomy
of the people of this area is complete-
ly dependent on agriculture alone.
There is no other means of livelihood
for them. The result is that due to
the successive floods and one year
of drought the people are living in
semi-starvation condition because the
very base of their agricultural econo-
my has collapsed. According to

press reports, 85 per cent of the
coming rabi cultivation is “inder
water, Unless the water recedes

quickly, it will affect not only that
area but the whole of West Bengal
because a large portion of rice the
production of the State comes from
that area.

As I have mentioned in this House
several times, these are rather artifi-
cial flood for want of a proper drain-
age system in that area. Even though
flood protection work in the Suvarna-
rekha has already been approved by
the Planning Commission it is not
being given effect to. I do not know
why it is being delayed like this. X
want to know when it is going to he
taken up.

The whole agricultural economy of
Contat area has completely collapsed.
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(Skri Samar Guhaj & 1 wlar % e o g o 4, o
The result is that year after year the '

agricultural loans snd flood loans W7 ¥1AF ¥&w ¥ wear g, o Wk ok
given to the people of that area sre

getting accumulated. Last year there !' awa fr 8 R o ol
was a big popular movement to with- %Y @Ye ¥ ¥ qun ¥ fao 48 o
hold the repaymeni of agricultural ’

and flood loans. Unless you are pre- 8§ | & Y&HT WIgaw § §49TX ¥ ¢ 637y

pared to write off all outstanding .
agricultural and flood loams Contal 3 %17 & WATdt wew 921 § 47 ward

area will no longer be a gramary of mma,
West Bengal. You should alsp take :

quick measures for supply of ration,
relief and rehabilitation of people in Wﬁ T ag %’ fe waw wr o7

that area, TmferR atg T F o F fad Ay

In conclusion, I would say that YW WX TEWART @iy & wrawTH
baddy culfivaton in that sres, That ¥ T 150 ST aeht g1y o Feaf
ob-division. Goverament sboud at 1 § S8 W o qerfes v ¥

least issue instructions immediately fg Wﬁfr g, N agEdr 4 aR waata &
that no rice from the sub-division of ]

Contaj should be taken out of that mﬂ'\‘alﬂtﬁm‘ﬂ'fﬂi“ﬂﬁ'{ﬁlz\ﬂ L
area. Government should also in- = A
form the House what steps they are g, qﬁﬂa‘“ e faw g Y

going to take to save this granary of  fwz ¥ wafas wr g § Ay WAt
pletely — spattared by he succsssive T WATTEfeufir it g8, & o
floods of the last few years. WTEAT AET T W A &t agE

o P Araw ai¥a (HaEle) 0 wF or @ § 1 oweRt W foew 3 o
wfe wew, P AW R W H gewkk T vt & G o waee
oF AR A qwe A frafa e AT ey & e w9 v g wvw
Yy d AT Aay o F @ w0 feafa @ AR
ot §1C g o ¥ A, T g Weq NRW A U6 ST § @rena
aar weq AW A N Frea o A O & qrad § gy R wd § A
TN AT RN AGATFIT qgi s @y A sy g owe
T Y, wfe s Rw At o T F o o e @ § o
wit f ywrfea e § ) wOl T AT Y gew wgmwt ogEd | WS AW
AR, T, AN F AR IOR AT o ey g wolr wfgd o @
AT F o gt 80w G g M wde i o
% i QA @, A TG SR ol daar & wrg wrd @, fafew A
aey @Y war Fradf 810 W0 ¥ AX greqre & o Tworw § ) O
w AR § W T 25 0¥y grarany oW § | Weg Wqw N W€

¥ awfy # qrft O W SN qryp & w09 2R o i g€ 6, S0
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ar Arg, afgat «g wrg aw W P
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| g ! owror a8 ¢ e o W
RN arfr acaar & 9w 9 g wd
Frrcrarer wt & 1 waT w7 O ¥ o
feear orfy 4w Wt s &, W @3
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et Ffegt § o $0fae &, qer Wl
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WrE 4T 5, ¥ Srafrwdn & aifed )
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FT & qrY Fwar g, 3,¢ 00 fafaww
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THT R gAY & g Y e g
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R vy f5 @ @ dfefw
oW Wt W owRw T
foetwem wrar wifgd | W w7 ST
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wsr S¥W w7 o wiwEc § W@ A
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[ T wew i)

stw Ay Foeprr wrfygd | 5, 6 wiw g
qgt WR, oF wiw wre F gt @,
IG 9T A T W § 1 OFT e
st ¥ qam welt o fefr ¥ el
wrear aYy fear § v adfar & qefr &
a1 & g wiAr ok A 1 wrer ke
qr fewr€ & gy T wrn, wew
SRy WY AT ¥ O w7 wT oS ¥
fo wir w1 oY gw W e Y 2
tafay  quad § 1wl ol =
fagawm foar wtg, T A agd X
Fgrar arx foa ¥ |ar # orft fas
T AR mMN qm ¥ AR s
fow %

w9 T9adia Ao T4 91 T
gom vo Ffraqu My qw & @fY
srafapar ¥ srfgd 1+ v o A
AW qEr AW oW gy
fadm, @1 & 3w @ #fw wf=
it 91T gard wawd  oriph gwr
“forrver Afg” Y wromear B sy
16 hrs.

saafa  wftew ¥ oWEH ¥
famos @ted o wmd, fae
NFY T A agy I P, @i W
I ¥ 0F R AT W QT QIR

oY ge W weNW () .
AIGAR, QENE F1q0T QY TF1ar A0
wYed s afl wim |, sy ¥ ey
& s fararded | & s oy fr
Q% WS AT AGET A |
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ot gerion wat ( godw ) ¢ araee,
& swiw ¥ wmar g, gt 250 AEW
fr my, o R apey oA Ww
W ¥ A g w6 dey ag
Mg | WY SR vy waEI R |

wawfe agem o &Y ) gEw
Ty qrawe N wr fay drfad

SHRI P. G, MAVALANKAR (Ah-
medabad): Mr. Chairman, Sir, I speak
today with considerable anguish in
my heart as I rise portray before this
hon House, what I have seen with
my own eyes during the last three or
four daya in Ahmedahad and Gujarat.
But when I spesk about Ahmedabad
and Gujarat and the havoc that the
various rivers in spate have created
all over the place, I do not want to
restrict my remarks only to Ahmeda-
bad and Gujarat; I am conscious of
the fact that the damage done to the
various parts of the country is «qually
distressing and equally great,

Sar, only last week, on Tuesday,
we had in this House an occasion to
discuss the flood situation, and the
Minister of Irrigation and Power also
replied to ithe debate. Little did we
realise then that, within a week of
that debate, we in this House would
be compelled to take another hour or
two to discusg the havoc created by
the various rivers in the various parts
of the country. This is not a problem
to be looked at from a party angle
this is not a problem to be looked at
from the politica] angle, It is a
national calamity, a colossal problem,
facing the whole nation. Therefore,
I am looking at it from the national
angle,

Last Friday, on 31 August 1873,
when I flew to Ahmedabsd, my home
aity and constityency, I could not
reach there because the rains were
heavy and the planes were diverted to
Bombay. We were stranded at Santa
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Cruz airport, Bombay for 12 hours.
Only on Friday night, on the night ot
3lst August, I reached Ahmedabad,
and Saturday and Sunday I spent in
Ahmedabad where many people sud-
denly fournd themselves in knee-deep
waters, I have come buack from Ah-
medabad only today and straight
from the Airport I am coming to
Parliament. I want to tell you, Sir,
that the havoc created by the various
rivers, Narmada, Sabarmati, Mahisa-
gar, Vishwamitri, Meshwo, Vatrak,
Shedhi, Hathmati, Banas and Saras-
wathi, has been extensive, More
than two-thirds of my State is in
difficulties. The extensive and heavy
damage caused by floods runs into
crores of rupees. The official estimate
is Re 50 crores, but it is much more
than' that. The standing crops have
been destroyed; cattle and human
beings have been washed away;
houses have collapsed; hut-dwec]lers
and slum-.dwellers and people on the
embankment are in great hardship
because, suddenly, they have been
uprooted; hundreds of villages are
marooned in water, The administra-
tion has not been geared adequately,
though, I must say, il is doing its job
well. The Government of Gujarat,
the Municipal Corporation of Ahme-
dabad, the various voluntary agancies
the All India Radio, the newspapers,
the Army and the Police—all are
doing their best. But what I want to
tell the House and particularly the
Minister here is this. It is not only
Gujarat but varlous other States also
that are affected. We require some
long-term measures, we require mas-
sive financlal assistance from the
Central Government. The Prime
Minister gave Rs. 1 lakh from the
Prime Ministar's National Relief Fund
But, that iz inadequate. We want
much more than that. We want the
Army to help us, to rescue us and to
help us in the rescue operations, We
want more boats to be sent to us. We
want more helicopters to be sent to
us. In Abhmedabad and Gujarat, 1
found to my dismay that helicopters
and boatg were not avaliable. Houses,
cottages, slums and every place bave
all been flooded. We want shorte
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term and long-term steps to be taken,
People have to be housed again, We
want cement for these people. I
would request the Minister of Hous-
g, Shri Bhola Paswan Shastri to
give tents by way of shalter to the
flood affected people, and to give
more attention to Gujarat.

Finally, I want to stress that the
Prime Minister must give her award
on Narmada without delay. If she
has any heart, if she has any under-
standing and if she has any national
interests, I want her to give her
award as early as possible because it
is disgraceful, disgusting and distres-
sing to see that so many people,
crores of people are suffering because
it has been brought into the political
areha,  Therefore, T would appeal
that when I saw my people not only
in Gujarat but all over the country
how bravely they are meeting this
challenge, I was distressed Wwhy the
Government and the leadership are
not coming to their rescue.

Therefore, I want to conclude by
saying not only that the Narmada
award should come quick and soon
but the Government must give mas-
sive  assistaince, Dr, Rao, a very
esteemed Minister, and a very intelli-
gent and expert man, unfortunately
said Tast week in the House that we
must learn to live with the floods.
But people here are dying. While
they are still existing, please do
something quick, spend more money
and have priorities on this and do
things nationally and not politically.

MR, CHAIRMAN: 1 want to know
from the Government their reaction.
The time allotted for this discussion
is only one hour. But there is a de-
mand from the House that the time
be extended What is the Minister's
opinion?

THE MINISTER OF PARLIAMEN.-
TARY AFFAIRS (SHRI K. RAGHU
RAMAIAH): The position is that ont
a motion that I moved earlier which
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the House also adopted, the discussion
on the Criminal Procedure Code
(Amendment) Bill was postponed by
an hour, From the time of adoption
of that motion this debate is to go on
for an hour, i.e., till 4.24 or 4.25. That
18 the present position and I am in
the hands of the House, If the House
wants to discuss the flood situation
for another hour, then, subject to the
further consideration of the Criminal
Procedure Code (Amendment) Bill
being taken up after that, if the Chair
wants, I have no objection. I will
not stand in the way.

MR. CHATRMAN: I am also in the
hands of the House. If the House
wants that the time should be extend-
ed, I have no objection,

SOME HON. MEMBERS: Yes, Yes
MR. CHAIRMAN: How much time?
One hour?

sit my foselr ( S719T ) TR oA
W T AT Wy 9o F gema &
foreray 3% &Yz swamat 1 fog v weamT |
aeftarr ag & fr o wd & forg derer waf
whm aad § 1 wEidam
far  wrdw W & 9 gwf A AT
Am 1 & aw A gt W) ey A
g witfe ag frdrdfacde &
WA W19 ATAET WwA Al A
W FT WATRT qHY AT I T {7 AN
g v @ ) #fee ¥ wigwr
® aga xwr oag gar ¥ df
wT AR e A e @t
w fawr & st ag forwt ?
wreag fag & A XQ At fazd firow
w2 & 1% 39 w9 % Ay & N AT
dar wgd § o gro swAry qQ |
(feeviw ) anW ¥ s swar ¢
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ot Adare g Aeframarg feara ¥
R wged AR g e ¥
W Wy aRed W ofrw ) ..
T aF a1y & I Ag & qv o O
ATHTART WEATT HTH A qre A o
wa wr o d g aw & fog el
faar o ¢ e WY W SR
2 7 gremm AR A AR A TE
w2 ¥ a1% fndow B vy

MR. CHAIRMAN: What has the
Minister got to say?

SHRI K, RAGHU RAMAJAH: I am
entirely in your hands. It is true
that 1 have asked for one hour ad-
journment so that this Criminal Pro-
cedure Code Bill discussion cap be
taken up after that. Meanwhile this
discussion has come up. There are
two ways of doing 1t Either you
may extend the time, or, you may
take up the Criminal Procedure Code
Bill discussion, These are the two
ways.

wtay fowd & awaY
oY gom gfe @ W @
@ e Hr N agy § Ewy AT
=gy TaT Yo oY @0 T A% [ X
WAH AT T AR & WqT I
eI T qr gv F F R A
a faar w4 Ay & A o & Tl
A F F )

= ER WX wIAW: 3§ gEW
g aYar § |

MR. CHAIRMAN: The motion of
Mr. Madhu Limaye is this:

“That this discussion should con-
tinue up to six and the Criminal
Procedure Code BIN diccussion
should be takern up tomerrow.”
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SHRI D N TIWARY (Gopalgan;) ’“

1 mave a substitute motion, or amend.-
ment. 1 move

‘That thig discussion should eon-
tinue up to 5-15 pm and after that
we shgll take up the Criminal Pro-
cedure Code Bill for discussion”

MR CHAIRMAN I am putting
it to the House The amendment of
Shr1 D N Tiwary 15 to be put to the
vote first The question s

“That this discussion  should
continue up to 5-15 PM and after
that we shall taken up the
Criminal Procedure Code Bill for
discussion "

The motion was adopted

qaafy wiww a9z IE@W 5 TIAHL
128 fawe a& a4
When wonld the hon Minmster like

to speak ? We have to conclude this
discussion at 5-15

THE MINISTER OF IRRIGATION
AND POWER (DR K 1 RAO) !
will start at 5 O clock Fifteen munute«
will be all right

ot gu v wal R W AN
@ !
awwafa wivae wra 35y o

oy faarft

ofY ww wag vt @ AT faar
a1 7gy ?

wavafi wiYew  EIW A AT FAR
g1 Hasft frarll Wy g }
(wawva) wm @5 w1 WW
fegeb o @ & grea M 1um ¥z
e
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ot ¥o Qo faardy (:ﬁwm)

y ¥ avrafe wg , e & o &

T R FTON AT IaR WA F
I R AR T AT G g AT
¥ wer ywfaarw g & WK
fafrer area i o9 &1 WA T @
&1

¥ vy 7 w1 fagre &y mie fearar
AT g 1 fagre & ot @w ware
YA AT A T AT IAR LD
TR W A faer o O WA,
a1z Wt | g A uw Ry adr
Nfegr et ammart & | = mge
® qret qw T @ AT AR A AR A
Tq ¥ 1 JEER 7 N F W qrga
a1 39 F A8 A qara ¥ o
An A am oy A e R I AR
& T G W7 AR qo) IHE Ay
for A g A

¥ fadza s 9 g fw g
s Ay efere &
Tt qrav M ghAam S § o
dimae agrera Xy §, aw ¥
Frdtem M gk afi v d
1% ufr ot ft fomr wamr &
wift T ydowmEg Efe wpan
Ay gu ¥, 1fn 39 & ww T w1y
T X & Freor afkay & ot Fea
Fwe Ty z@fagag i
¥ wivsr W AT wEw I3 0

g welr weer gwr §, wwT
g,y W A W SO R
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frvmar ad, fore @ S & wE
frer o Wi adfieT W w9 9T
wWOF R | wgr wiT gEt g
agt T Ao A W W ool ¥
ol W fear o G @ fE
ggr Ay@w s HEH g AR
W FAW aewmAaf® | g
ol wre gad T gef,  faeelt
gfgr o W § 1 A
¥ g qQfww e e, oAt F
qEm WA T 0w weAraTA )
et o W w g e
W 1IN HAaiga g WRAw
e od T ow ®E MW E
gL AgETwraar &, aE A e
N I ® FF 1 gAdqur afw
gf ¢ Wk af@r ¥ warTaw wr
s 3 197w fyy § wduwge i
adl WT WA & | A T 40, 45
qz A qrwAT A Erat &
qAeET WX Twdwr iz

wa frd1 & ot ¥ & Gar @
TR & | " 9T 9T § AT qFT
frsrar S W) GAN €1 9% war
o

R Farr Ay 7 dArgw A9y
w1 sag Arfwar w0 o A E

g gT & oo wd . @arag
g fE dre a9 farr @, o qard
1 gAY WS Fowr § ) wrr R
@ o g3t F fao Gar wag fea
arr wifgw 5 w1 wdvd aeefr 7 g
am A AN $1 A A fad
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Taeft ¥, IqE ST IAEY g

wT Wil |

SHR!I H. M PATEL (Dhandhuka) :
I shall not take much time to speak
about the distress in various States
and the financial and other assistance
that the Central Goiernmemt may
give to the State Governments for
work that they may have to under-
take 1n  order to relieve distress.
What I would hke to refer to is the
fact that each time we have floods,
we find that they are much wor.e
than the floods on the previcus occa-
sion, The intensity of the floods is
increasing every year. The only
reason for this 1s that we have not
been able to undertake that kind of
activity which ought to have been
undertaken for conservation. The
work of afforestation in the catch-
ment mreas in an intensive manner
may not have been neglected alto-
gether but 1t 1s certanly proceeding
at a snail’s pace These arcas were
very badly deforested dunng the
Second World War, and since then,
the task of reafforestation has not
been taken up with the degree of
urgency that 1t ought to have been
undertaken At any rate, I hope
that in the light of these disasters
that have to face year after year,
reafforestation would be given the
highest priority.

1 cannot understand how the hon
Minister says that we must learn to
live with the floods. Of course, we
must learn to live with all manner
of catastrophes that befall us, but
surely the hon, Minister ought not to
say that. The hon Minister ought to
says that we ought {o see that
catastrophes which we could pre-
vent will be prevented by action
of a kind which our intelligence, our
resources and our techniques would
enable us to do. The forces of
nature cannot just be ignored, If
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you only invite disaster, but you can
meet them, and you can do so inteli-
gently and you can meet them in
such & way thet you prevent those
forces from being very disturbing.
Are we doing that? I think the
varjous speakers who have spoken
before me have referred to this. I
have already referred to the question
of conservation which ought to have
been undertaken.

Secondly, there i1s the question of
drammage, We construct highways,
we construct canals and so on, and
we do not allow natural drainage;
natural drainage is interfefed with
by these particular construction
works. Natural dramage has to be
provided for. Further, in the case
of rivers of this magnitude, we could
control those waters and see that
irrigation and power supply is pro-
vided out of them. Why are these
works delayed? So many river pro-
jects have been delayed, projects
which ought to have been completed
within a matter of three or four or

five years, Of course, the construc-
tion of hydel power stations and
dams etc. may take eight to ten

vears someiimes, but they are taking
{nfinitely longer time. Sometimes, a»
in the case of the Narmada, no deci-
sion even ig being taken.

Does the hon, Minister not realise
that these matters must be decided?
It is no use running away from
them. There are matters in which I
think that it is time for all of us to
decide that they should be decided
on their merits, economic me:its, tech-
nical merits and not on a political
basis at all. Unless we do this year
after year we shall have to face these
domages, disasters and heavv losses.
Every State assesses its damage in
termz of crores of rupees, some say
Rs, 50 crores, others Rs. 100 crores
and s0 on. If you add them up.
you will find that the total loss is
enormous &nd some losses are incal-
culable, But in my opinion, these are
under-estimates. There are losses
which are intangible and incaloul-
able where human beings are uprooted
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from their homek; it is not a question
of merely rehabililating them or con-
structing houseg for them. the sciual
toss suffered by them is something that
cannot be calculated in terms of money.
I would thereforc urge the hon. Min-
ister to congider this, that it iz not
merely a question of the losses that
we suffer or the country suffers in
terms of damage to properiy, damage
to crops, loss of lives and go on in
terms of money, but to tackle the
underlying causes, what is there at
the back, for, the country i: losimg
so very much of the progress that we
may have achieved.

146

Reference was made to the flood
ravages in Assam by the Brahma-
putra. The problem of the Brahma-
putra has been there before us over
since Independence. It was stated
almost immediately after Independ-
ence that the highest priority would
be given to it to see that it did not
ravage the country as it has been
doing almost every year. Yet, what
has been done about it?

He may savy that commissions have
been appointed and commissions have
made progress, But what is there to
show in terms of actual achievement.
iy actual reduction in terms of floods
that take place?

In conclusion, I wish merely to say
that right now is the time when we
should think in terms of overcoming
these floods of meeting the problems
of floods in an intelligent and planned
way. We should not be chary about
providing the maximum possible funds
that may be required ycar after y=zar
because what we suffer in terms of
losses far exceeds whatever provisions
may be needed for whatever work we
can achieve during a year.

<

ot M ww A ()
qurafy oY , Wi ¥w & o faoe vy
e oo v v §owEd
fre¥ 12 nfEl ¥ gre oL WM A 9@
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#y qfefeqfa &, for & wgerf waftad
w arfor o & s § g o v
qreY frfanr  wiT 99 o sfsargar g7
gify, A aR W on e R &
R 4TE F QA[ WAFC g6 g R
ToreqrT & w7 a1 g foed 30 gt
¥ am Al wid), T A g
qear a1, Ter 0% waTTs feafa tav g
€ & fred A I fn X v
atgwa dar gl d—wdr wiT
IR AT AR AT SO
araarer Tvge fadel, ameET,
fgarn  wrfz oy € faedr o-+ faan
wargmm gf ¥ ag fedl R foll
& & 1 @y s ATy w1 9EY wR
SO 1 Gl B A
fafs dargind g fr amar3In®
iz ®1 QAT 9T KT IT § AT Al
HER Aql g, A aa o ¥ 33
aar o wEY Raw frws wfrare
¥ 4 FETAEI T gATZAT A¢ | Froraa
i qgy &Y AArEn ofar 9 qqr
T s agTEr ¥ ) AAE
AT FALFEA P, R
qrr A gy R

) g gk fY IEA AR
gaamr fe femYer &ar ar  Ffwa
g % 37 & foy ar g Ad
¢ SR Ay A agy go =AY
#  F@—a@  wawr  qfcfeafa
E o wra o wwerdy gd A faer @
= mifwer 91, Afea At dwans
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wegfrbaT aer gryge &1 foaar s
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wre fer & 25 wfw, qer &
15 wWe, WERE 61 me oA F 3R
BT &1 20 TATC A AT agEr
¥ ftowr €1 10 zEw wEW
arelye # st sgAe qrete & fre
1wl el g waT AW g T
¥ A ag o w oW A AR
A W TV, W FVRA FTEG
Y OYS {0 | CRTRIE R RO
I FE &7 R TER AN &
W e A E—Ag g9 I
AEA R A W A B fMu oW
Rar ve7, Afer1-1s aq7 AQ AN
wew 9gae & fAy w9 7 e e g,
ga  ®r iy fiE e owmd ?

qfvadl 7IwEqEA A1 grEd WG
] M FH 4914 & fayg
Qo 3t oA EME B, A
5¥% §, A%E g R § —tEw
tHwrer e graOAER AL &
rafme g s & fv oo A
e T § A wmA A
w4 ag aefwmw §

SHRI E. R. KRISHNAN (Salem):
Mr, Chairman, Sir, I am thankful to
you for giving me an opportunity to
participate in the discussion on the
recent floods and the consequent
havoc in Madhya Pradesh, Gujarat
uand Rajasthan States and express my
views on behal! of my party, the
Dravida Munnetra Kazhagam.

You will recall, Sir, that there was
s discussion in this House last week
on the floods in these States and also
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in so many other parts of the coun-
try, in reply to which the hon. Minis-
ter of Irrigation and Power, Dr. K,
L. Rao, sermonised that the people
of the country should learn to live
with the floods since no amount of
governmental programmes and acti-
vities would completely eradicate the
problems of floods in the country. 1
was appalled to hear such a state-
ment from a senior Minister like
Dr, K. L. Rao. I would be obliged
to know from him today as to how
and in what manner the people of
the country should live with the
recurring floods in the country.

Sir, in Central India rivers region
the important rivers are the Tapti,
Narmada and the Mahij flowing west-
ward and the Mahanadi, Brahmini,
Baitarnt and Subarnarekha flowing
eastward, It s common knowledge
that every year these rjvers are
flooded and they cause a very heavy
toll. The Central Water and Power
Commussjon, which is functioning
under the guidance o¢f the hon.
Minister. has presented a Perspective
Plan for Flood Control for the
decade ending March, 1981 in which
it 13 suggested that flood moderation
tams on these rivers are an immi-
nent necessity for effectively dealing
with the flood problem, This plan
envisages a capital outlay of Rs. 540
crores. Instead of slating that the
Government would implement this
plan with vigour and verve, it is
really  deplorable that the hon.
Mimster of Irrigation and Power
should have stated that the people
of the country should learn to live
with the floods. We are constrained
to conclude on hearing .uch a state-
ment that the Government are not
serious to implement schemes which
will put an end to human misery n
our country. I would like to know
from the hon. Minister whether this
scheme is being considered carnestly
or it is just adorning the boak-shelf
of the hon. Minister's office,

S

‘*’rhe original speech was ﬁeﬂvend in Tamil
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Before I conclude, I would refer
to one very important point. If the
Central Government want to take
determined steps to control the
annual feature of floods and the con-
sequent heavy toll in North India,
then the Government must take
energetic and immediate steps to
implement the scheme of linking
Ganges with Cauvery. I may say
that that is the one and only con-
structive remedy for the recurring
problem of floods in North India.
By implementing this scheme, it is
not only that the Government will
be able to substantially augment the
agricultura]l production, but also
solve the problem of floods in North

India once and for all,

1 appeal to the hon, Minister of
Irrigation and Power that he should
bestow his personal attention in ex.
peditiously implementing the Ganges-
Cauvery link-up scheme.

With these words, I conclude.

o FTATwW 2w (dgEET): aa-
afy off. qerT & arp Y o ofvfeufa
t, 3 W Yo & fa¥ & wewaras ™
o7 W W Y wEwEER ¥ W1 @I E
¥ sssr s, wfroead
gl a7 &, AWeadt 7 g AT }, wiwd
WG Aty AT W | TAWNR.
wety iz At nig # o afeferf dar
g2 3w ¥ viw ¥ foy A am U
gt § 1 w7 qro few & wgweaan i
AT & —SERATATT ¥ agA 7 At
wra WY aElt F AR E ) o § wre e
st wey § fr demafed) & oF 4%
APt A wT gra el 1 agiav 1292
¥ wez o ofrfeqf dar g f-3u w1
qoiq w7 g gt
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AT 37 AT § 1 4 v § feasgaer
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7y ward svew fafreee #r 31 wifgy,
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& grfie e § w3 figr H—adif
gt Y e & wolY Ay wary A W,
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oY e v walY oft i farey FrT g 1

i JENN: ¥ €S (A7) AWI-
e oY, a2 # &, T X g wfa 7 gy i
g e afrftdaRernma;
wieh § foarwrdt wqt vam o avfa el 8
qaY o ¥ wARY aTT AT X W/ qW
Tt %1 ¥ fr wrat wqvfY g fagrad
ar ¢ § 3 fay wolt A% B 7 4 freenn
foraalt 7oz & wf7 ad ey sqv Dy arfa
Tt gz 7 Y ) s min{vwa gr e
FTHY A7 gv-are £Y4 &, 1o o vl
&, w19 arraT 7 § wafae vawr v
amft g fawear wifegn

afear o favay atg we ¥ vy
wreo ag & fe 3w s fagdh sv 5
#t ot 3 1 o, wraw qaar e,
wm, sty wanfe afedy & o ang
wrfdIwwTow ww ag & sefag
afwdt & fazdt frerer &< figrdr ov
welYy Iy forerd wrfea warer myd Y g
o e geit ¥ 9ET A €70
mwy Ww Yy &N i gl
g 9% fag w7 wiw W \vEC
X Wt wger g ¥ ¥
ot wrk wgraat aft et § ) weT e
ot e e PR g v §
¥y R § ¥l wg o o &
qre i ot snft § & swr fa arar W
wrgw frror 8 7 fierd i sivey ot wut
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av a3 w€ 7, frad € ware fa¥§ At
¥ & wex S¥w, [, WA B
it woTe Y wew AT 4 & o e
& Fore et & g & el et § gt e
T QA gq AT agraar ¥ 1§ wwwar
& aY grfw g€ & =% e ey § ok
forg fermm & 39 o wgd # wof T
foar 1 ArerTadt ¥ Az ¥ 40 wref WY,
TR QI EYEH A, WY HIW, TWACGTA
FoswmaegHrgfrgid T A
¥ waTT ¥ grfa i § g A gafem
waaT v wqrdY g vt iy foed
wii % faqag g ema®

SHR; SHYAM SUNDER MOHA-
PATRA (Balasore) : I want to draw
the attention of the hon Muuster to
the fact that every year we have a
problem hke this, Unfortunately the
Indian rivers are monsoon-fed and
bring devastation year after year
My contention 15 that between 1962
and 1871 there has been a loss of more
than Rs 2,400 crores due to floods mn
our countrv The annual loss has
becn a little more than Rs. 126 crores
The average loss between 1953 and
1961 has been more than Rs 55 crores
and between 1962 andg 1971 1t has
been much more of the order of Rs.
176 crores per year. The annual
crop damage due to floods between
1953 and 1961 has been of the order
of Rs 43 crores and beiween 1862
and 1871 It 1 more than Rs 1232 cro-
res per antum These figures are
almost staggering.

We have to consider what the
Government of India could do in this
matter. We must make a target ycar
by which there should be some
medium projects for fiood comtrol in
our rivers Unfortunately this year
due to ecotomic cnsik there has been
a proposal to slash more than Rs, 400
crores from our expenditure ¢n Plan
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implementation. In this context, 1
have to bring to the notice of the hon.
Minister that they must think iramedi-
ately as to how a medium sized pro-
jects could be set up during the course
of another three years so that floods_
in some parts of our country could be
controlled. Orissa is in the coastal
beit and js almost under the impact
of cyclone. When there is a little
fear of cyclone, people bhecome
panicky. Mr, Ferguson who came
from Holland last year has had some
discussions with our planners and
given some detailed provosals to
combat cyclones and floods. I want
to know how far there has been
progress in that matter and what the
Minister has done to rescue the
people from the clutches of floods,
cydlones and saline inundation.

W@t aeed g (AOT) ¢
Yroly o, & wor 2w ¥ urlt §
WEF TR, TATG, Fawq fr 1 § #Ae
Fara W st wfedt € ap ¥ g
Fuirag ) F0 F fpa fed o
g s e gwT | Apt T
a< gfom i wrfearfent & e R
¥ e ag 7q 1 a4 9% wfgmrd aw
ag Ak § | AT AFTC X AT O AN #
AT qgdt ® 1 AR yarg wrg
& Iqir Puvmare ¥ T F feard fpard
& wiw g« 4 A § T a1 49 7 AlY-
a1, I, WA gl w9 9g aU | T4
FHIT gt 7T Ard wfr agelt § 1 g
Teq A, A ATEA FTH WA AT R
§ afex Yo ¥ oyt o7 A A A
agr & 1 gt faforee arge § Wiy
¢ fr ey wRwr APPrETR Vomee, WY
T A WYy Y oy areft & Pt go § 3
Fag a= agamn Wy arfe Sy ¥o
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e frwr wi ) o oY Aoy ¥ g amer
any Ty § et wrow ag § fy e
gt ity T Frwelt § 1 vaforg gt w
vy A it fore ek o1 ey
Wt &1 7% Wi framt £ gy o frad
gy F wTOT Ayt o< gL Wiy Fawaw
& & wwivg v g § fie saage
¥ Ty A arfy aw g w7 swew
fear oy | whamT SR g w
arft faw 7 4% feamt 1 veE wgard
% fag d, o Wi Ay ¥ 1 waw
e ¥ anfor owEw & & Sy wveETh
FLAW | IE Y AE W GGT W
wog fpar ardr wivfe agr & i ol
avde & § | @y waman afeqr &
feam g fear oy oy e and
wTa aTf ATy & ST FTY IAT AT A |

SHRI D. P. JADEJA (Jamnagar):
Sir, I would not like to speak as a
party member at present because we
all know from the papers what is
happening not only in Gujarat but
in the adjacent States and in fact in
the whole country. A lot of members
have mentioned about the Nar-
mada issue, They have said it
should be implemented immediately.
1 definitely support their views, but
certain members have put the fault
on certain individuals in office or in
Government. I would like to remind
them that there was a time when
Gujarat had many more strong re-
presentatives in the Central Ministry
but even at that time the issue was
noi settled It only shows how com-
plicated the issue is. It is some-
thing that cannot be settled over-
night, But we have confldence in
the Government and we hope that
this issue will be settled immediataly
in the interests of the country. A
few day ago, I asked whether the
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Bajasthan Cana] is going to be useful
to Gujarat or not. I was nol given
an answer. In the adjacent areas
there are floods, H only those canals
are brougbt inlo Guiarat, these flood
waters, instead of going into the sea,
could be gaved and given to the chro-
nically  drought-affected areas of
north Gujarat.

Flood in Gujarat is a continuous
affair. It happens every year. The
schemes on Narmada alone will »ot
solve the flood control in the whole
State. Even those works in the river
Nwrmada may take another 20 1o 25
yeurs to come into effect. What are
we going to do to save our valuable
soli in the meanwhile when it is being
ravaged by floods? 1 am sorry to
say that even the reclamation schemes
are not being properly implemented
The State says that it 1s the cespons:-
bility of the Centre while the Centre
says that it is the responsibility of the
State. In the entire coast of Sau-
rashtra and Kutch every year the
sea watler is encroaching a few miles
inside the land and making the water
of that area brackish with the result
that nothing will grow there I want
the Minister to say specifically how
he 18 going to solve those pioblems
of my State.

ot gwwy WAt (T9HR)  awrifa
"Ry, sfrat 3w ¥ wav @@ ot
W WE) §o T qFATA G B ) S,
queft ¥ Avq Ayl ot g & o vt oY
¥ fro¥ aof @z ¥ wrevas fear o7 fr
g <o ¥ ford 4w Ste g w2
WA | g geeg ¥ A frdem
e ay fadaor wraw w1y frar
w77 1T g wwrT fwar arg far &
IFAPreir o A g W Qe
% ford 3w gure ¥ oW forg & sfred
0 4 f g o vy W aR
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T NG 7T LW, T WAV
ROy wTAET TR bl wer s_w
¥ g o A1 T oo, et fora,
RAT 17 TR N T7E WA A9 T,
goda, 5@, fafowr s gommaz =
AT AW A LT AAT | 50 FIW 7o AT
AT g1 T Fegrin W gE R WY
frxiem oer goa 3 forr 06y § zmi et
TR 250 W T AT FY A A
T4 ATl v& Hrae worsEeT g At
wdwT o worem 791 faotg sgramy
&1 €11 RO& AV GOEHAT 7 gAomey
¥ Zgrn A R

WA T ITE q1F FIT FEAIRATE
TARET ¥ HRT GAE T OT QT E
Ftaga A # ) a7 g awd WY we-
IV F1 ArEAY § | w7 57 57 97 37
% Z I el WA WY qg g Faaw
qfroreer= 1 gaTeT 2 EFT W7
9% ¥ 1 5 99 ¥ &9 507 & fqg o
TITE (0 1" ®o & 3787 Wi faw €Y
wi Fr dr ¥ Y oy gt @ Al ot
MOFIT ATHTT FY I F) G ¢ &Y
wt ¥ | WA v o ¥ w4 @ fw
ri.gf sitm 2 S sy o ufe Ay qw
e T VAT B WA v A
£ A waf W7 Awwi W o
XA W7 AT F A @’ avam q
wfafes gt § a8 o o ot W
o 99 G W AT WA § ) O
¥ & g, wp e el ot T wng
frrqaw Q@ T gRdET ¥
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*SHRI AJIT XUMAR BSAHA
(Vishnupur): Mz, Chairman, Sir, I
want to speak about the devastating
foods that have visited many dis-
tricts of West Bengal like Bankura,
Midnspore and Birbhum, I will
spesk with particular reference to
Bankura district which is my cons-
tituency. Sir, there can be no reason
for floods in that area due to heavy
rainfall or over flow of water etc. 1
will quote here from a report appear-
ing in the *“Jugantar” paper dated
the 1gt September, 1973, From this
you will be able to judge how flouds
have occurred 1n that area due to the
indiscriminate release of water from
the D.V.C. and the Kansabati pro-
jects. The report reads, “Sonamukhi
and Patrasayar in the Bankura &is-
tricl are submerged in water. All
the displaced persons who were living
on the dried up siretches of the river
Damodar have been surrounded by
the swollen waters. In  Sonamukhl
flood waters have entered many
houses. It has been alieged by
various quarters that the situation
has deteriorated due to heavy rain-
{all and the discharge of large quantitly
of water from the D.V.C. The Raipur
area has also suffered due to the in-
iiscriminate release of waler from
the Kansabati project. The affected
people have been provided shelter
in school buildings.”

Sir, 1 want io say that the reser-
voirs that were to be built on the
D.V.C. and Kansabali dams have not
been constructed so far. I know that
only one reservoir is under construc-
tion on the Kansabati canal, although
two reservoirs were scheduled to be
constructed there, I will urge upon
the Minister to expedite the construc-
tion of these reservoirs so that the
danger of floods may be minimised, I
will also request that the ielief
arrangements for the flood victims
mey be provided by the
Centre. The displaced and affected
people need building materials, food-
stuffs etc. badly. These may be sup-
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plied to them ut the earllest and in
adeguate quantity,

8ir, we have all along seen that the
members of the Opposition parties
sre not included in the relie! com-
mittees which are constituted for the
purpose of providing relief to the
flood affected people, Only members
of the ruling party are taken on the
relief committees, This is not proper,
Those people distribute the relief
material according o their whims
and with political motivations, I re-
quest the Minister to take the
members of the opposition parBles
also on the relief committee in future
g0 that the really needy people may
get proper and prompt relief, With
that Sir, I conclude my speech,

W AW W Tar () -
awfa ff, vawwm & A §
qreY oY &, Afiesr wror gt Y wvdt oY
awt g1 o | gt § A i ded
%1 fgraa &, Afew & walt ot & fadew
o fiy ag 0wz § dowv, wo
arT T WY g waEr w5 W F o,
W e mEgmA g

g ave & ag W g g fE
T Wy ¥ = g § e wfl
oTy 7 e & feadt seamfoas
wferda & gqror o ? qo gEy Y &
fomamy wAT W o Wl & P R ang
ifeAY ¥ agraay o &1, qTH )
Fogaum A g M@ §, I ¥
q¥ AR MY, G¥F WA G AR, TAOUT
31 § | et w1 wrarda § wRreeat
& < & 1 % g e s g
€ and, WY faerk St XV a7 wr
w7 ¥ frwrgwa d 1 qg frater fovrr
w1 qr tar TN 8 fraar wfgy
i & W S e Ay &1 ok

*The original speech was delivered in Bengali.



161 Flood situation
(Dis.)

MR At Ay W wz H ok §
NI & Y A0 A & P v ey
XX § 1 qANT T g7 7o e
Zr gt Awr wig, wrgdforam wfaede
g1 AT, AHTH €Y SyARqT XY AT AAT
a1 w1 75 ¥ Feur EA o ww )

SHRI SOMCHAND SOLANKI
(Gandhinagar): Mr. Chairman, Sir,
in this country, the flood havoc is a
natural calamity. It canriot be con-
trolled by human-beings. But still
the Government can control this
flood havoc in the country., What is
the situation today in Gujarat? I
will read out 3-4 lines in Gujarati
from a Gujarati newspaper and
other Gujarati Samachar also,
(Spoke in Gujarati).

It you will understand this langu-
age, you can understand the real
picture of Gujarat. The whole city
of Ahmedabad, a city of textile
industry, is under water and the
people are not able to move from one
place ty another.

1 want {o mention one thing., The
Government will spend lakhs and
crores of rupees on Trelief works,
The damage caused by the floods is to
the tune of crores of rupees, Suppos-
ing the Government is efficient and
economical and saves money every
year, supposing they can construct
the Narmada dam, the Government
will save crores of rupees in this
way. I do not understand why the
Government {s neglecting this prob-
lem when the whole country ard the
State is in need of the implementation
of the Narmada project. They are
delaying this, Covernment can im-
plement it and solve this problem
sclentifically and technically, This
i¢ my point. The Narmada Projcct
fs  emsential....

MR. CHAIRMAN: Please conelude.
1820 LS—7
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SHRI SOMCHAND SOLANKI: I
do not want to waste my time. I
just want to mention that, in the his-
tory of Gujarat, we have not seen,
in the last 25 years, such type of
flood havoc in Ahmedabad. In North
Gujarat also Government have not
spent a single pie for the implementa-
tion of any industrial project. North
Gujarat has suffered loss to the extent
of crores of rupees by way of damage
to foodgrains and also damage to
houses. ..

MR CHAIRMAN: Please conclude.

SHRI SOMCHAND SOLANKI: 1
request the Government ts take
necessary steps to control the flocds
in all the rivers and particularly m
Narmada and Tapti. Then only dhe
problem can be solved,

Wt % iowr e (afear) - wrnd
¥ 526 7@ HFaw AT gr Ay A
ey ®1 qeat a4y am § ) 9y 2w
T4 ¥ TE T AT W1 IAE wTO
gardy s foafr s gr o | v
argi & are dw w N awer o R
AT gL TR FT ST AN FI &
& g ofa & oA § oy o} fpnew &
foaeft wfear fereat & 1 & govd uwt
g7 api ) Aqre FY AT & WY Forenly
AfrarzaraM g da ¥ ¥ iwT
w1 vamngFi Qo
7= 7 &7 fedt § A qwem,
qaera wife a@ w1 g% R 27 fneTe
g1 TET R 1 WIIT TaAT AT 3edy
wfray agh @AY & 1 A, W@
wify afgat Jwe & fawaat 30
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Ty st ¥ AOEE X AT AW
w9 gare A awam sw @rdy
T TR 30 & N v §) frg
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[ whzst ¥aT]
Tt § T 25 W & FTC A gEW
S9TT 9 AFAT § A I T AT T
A ZETIATTEN T A0 H1FE gwre
s ®Y Tz 23m | A5 ) A faEreE Ave
¥ Wit § 3 At g Td  oavart
a2 1 fagar @iy & & 3aR q A0
w5 g< 99 7 01§ af 95 W w5
garea gt wEE 1 3T udw ¥ uediy
maw § | FF qA AT T QN
7@ £@ [grEeT g N Wt 4 Afws
. ezafa was 7w qwva @w s
frm. T § + W EN A & TvO
AAR ZT AT A M ATANG BT R
TATR a7 W A ¥ wpne fre o #
§agt 537 ag 7w ¢ A g4
qT AT F t AN T 9T H G R UR
§ oA I $1aT ) F 237 TOAT
F & & WOTE LT TOE TR
Feqfa 7t w7 wevivg w7 g A1 A7
A i FE i vt mar g
g1 & frey q sfra A wfus & wix
FEAT X AT | FTAT AT AZT AT
& Y gAvT g faarw g1 2, A
UHd ®F U447 HiE} T § £ AT
=rfgd |
THE MINISTER OF IRRIGATION
AND POWER (Dr. K. L. Rao): 1am
thankful to the hon. members who

have participated in this discussion
and made their suggestions,

As 1 was discussing, on tne 28th
of last month, a deep depression was
formed in Orissa and it went along
the Subarnarekha region. On the
29th it caused a very heavy rainfall
in Jabalpur and later in Ratlam,
Ujjain; it went on to Mt. Abu and
Ahmedabad...., (Interruptions) and

caused rainfall 2-1)2 to 3 times of the
normal rainfall, Because of the im-
pact of this heavy depression and the
heavy rainfall, naturally one could
expect the floods and that was what
happened—floods in Narmada and
many other rivers that flow in Guja-
rat. Hon, members from - Gujarat
complein that no flood protection
work has been done. I want to re-
ming the hon. members from Gujarat
that, across every river in Cujarat,
measures have been taken, We
must only wait patiently. For
example, take the river Mahi. There
are two dams which are going to
come up—Kadana and Bajajsagar.
Both the dams are under construce-
tion. The Kadana dam will he com-
pleted in 1976 and the Bajajsagar
dam will be complcted in 1978, You
have to allow some time, We cannot
just start and do everything imme-
diately, For example, the hon.
members from Gujarat must agree
that Surat has not suffered this year.
It was berause of the Ukai project ¢n
river Tapli; by regulation of the
gate we have been able to control the
nver flow. Therefore,. ... (Inteprup-
twons) I have only 15 minutes. 8o,
please do not interiupt. On every
river in Gujarat--there is no other
State in the whole of India which
has got that advuntage—many works
have been sanctioned. In Gujarat on
every major river, one project or
more have been sanclioned and the
works are in progress. For example,
Banas river. The dam there has
breached at a certain point. Other-
wise, there would have been no
damage.

17 hrs,

Regarding Sabarmati, hon. Mem-
bers are complaining that no attention
has been given to it and if only the
Dharvi dam now under construction
is completed in 1976, naturally the
water flow will be reduced. 1 would
submit that whatever steps we are
taking, it will take time, Not oauly
we have taken action and T am gled
we have taken action on everyone of
these rivers.
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Similarly, regarding Narmada, I
Ao not think there is any substance in
Gujarat's complaint that no action
has been taken,

SHRI P. G MAVALANKAR:
Prempt action has not been taken,

DR. K L. RAO: I am surprised
that hon. Member Mr, Patel and an-
other member from Tamil Nadu
have said that I said that we must
live with the floods. What I meant
by that was—I will be falsifying my-
self and the engineerirg profession
if 1 said that all the floods in India
could be controlled. It is impessible.
As long as you have got floods and as
long as you have got a vast country
like India and wvast resources of
water, what I said was that we are
trying to control the floods, We are
now constructing as many dams as
possible, 50 million acres of land are
subjecy to floods, or flood-prong area.
Out of that we have controlled so far
one~third and our object is that we
should exiend it.

17.02 hrs,

"\IR. DirUTY SPLAXER n the ('l

We have targets. It is a question
of timc and money and in the next
tern. ycars we are going to increase
the area and see that prolection is
given to 25 million acres and by the
end of the century we will be able to
save at least 70 per cent, I do not
think that moare than 70 per cent is
posgible. Because, take for instance,
Banas river. It is a very small river,
a tiny river. But it has huge fluods.
There are bourd to be some floods,
We cannot say that every river can
be controlied. So, in that sense what
I said was that we should learn, we
should arrange and we should plan
out the protective measures and
varfour other relicf measures and
varfous steps that are necessary. For
example, the hon. Member wes
correct in poirting out that helipads
should be built. We sghould build
helipads in areas where larding is
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not feasible, That is what 1 meant
by saying that we must learn to live
with the floods. We must plan on
the basis that floods will occur. Not
on the big rivers. Big rivers we have
taken care of Take fcr instance the
Shipra river. It is a very small river.
It is g very tiny river. But it has
caused a large amount of damage.
That is what the hor. Member said
that o large number of houses have
collapsed, catlle have perished ard
people have died. We should plan
out iy a constructive way, We must
identsfy the areas which are flood-
prone and take all adequale measures
to save the lives and we should ree
that the cattle are saved and we
should see that medical relief and
othier relief measures are rushed
there promptly That 1s what I meant
I have never meant anyvthing else than
that. That is what is done every-
where in every country.

166

The main debate was on Gujarat.
Naturally, that is the only event
which has recently occurred, The
hon. Members from Rajasthan were
asking about the team. The team
will be sent on  5th September to
Rajasthan On the western side of
Rajasthan, unfortunately, there was
heavy ramnfall. Rain in Rajasthan is
quite welcome and good, but, un-
fortunately, it is falling at wrong
places I was expecting that the rain-
fall will occur in the Rihand catch-
ment area Unfortunately, it is by-
passing the catchment areas. Some
rainfall occurred in the Betwa river
and the Sone river catchment areas,
The hon. Member said about the
damages caused in Betwa basin; it is
quite (rue, we have now taken up
Rajghat dam, Al} these have been
sanclioned; they are under way;
naturally they will take some years
to come up, may be, § years or so.
I quite appreciate the impatience of
the hon. Members because there is
suffering in those areas., I would
like to submit that we are doing a
large amount of work. We have
spent Rs, 350 crores so far, We are
spending another Rs. 300 crores in
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the next five years. We have got a
large amount of work to do. There
is sea erosion on the one side. Theie
is the question of drainage which the
hon, Member Shri Samar Guha
mentioned. This is regarding the
Midnapore district, Bankura and
other areas. They are dry areas.
There is no adequate drainage sys-
tem; the water must go out from
those areas. Therefore, what I am
submitting is, quite a large number
of schemes are there, Quite a large
number of programmes are there.
We have put in whatever resources
we have, since 1954 when we started
the nationa] programme. So, it can-

not be said that we have not done
anything.
SHRI SAMAR GUHA (Contai):

In seven years there has been four
devastating floods. That is, in the
same area,

DR. K L RAO: That means,
Subarnarekha is a river that actually
overflows Midnapore distnict and the
Balasore area. The only trouble is,
we are not able to control that yet,
bacause we have got to construct
some sort of storage.

SHRI B. V. NAIK (Kanara): Eco-
logists have agreed that these floods
are due to lack of forests and defore-

station, Has that been studied by
the Ministry of Irrigation and
Power?

DR. K. L. RAO: We have done
thut. No expert knowledge is needed
for saying that, It is true whenever
there is a forest, it retards the
amount of flow coming in. Flood
naturally will be less and if there is
good forestation it is an obvious
thing. (Interruption) About Bihar
we have already discussed I am
now talking about Madhya Pradesh,
Rajasthan and QGujarat. These are
the areas recently affected by floods.
That particular depressionr which I
mentioned earlier, went along the
way, causing rainfall of four inches
to eight inches in a day and this has
been causing waves of cloud-bursts
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and rains.  Midnapore is a fringe
area.

SHRI D. N. TIWARY: What are
you goitg to do to mitigate  the

suffering caused to the people by the
floods?

DR. K. L. RAO: As I said, we
have to plan out very carefully and I
have been repeatedly by stating to the
have to plan out very carefully and I
State Governments to do that. We
have to plan out medicines, relief
measures etc. very carefully, We
need not wait for these things to
come; they are bound to come, in
some portion of the country or the
other, Especially in Bihar, some
river or the other is bourd to get
fdood. We must be prepared. This
year Buri Gantak gave trouble and
near the place Khagaria there was »
breach which caused suffering to the
people. We should now plan out
what relief measures are necessary
and take necessary steps. That is
what I meant when I said, we have
to live with flood, not that we should
be idle when floods occur,

AN HON. MEMBER: Gandhisagar
Dam 15 under danger.

DR. K. L, RAO: It is not under
danger. In fact we are very happy
that the Gandhisagar Dam is filled up
to the full capacity. I have been
watching it very carefully, In fact
1 am more anxious than the hon
Member. They asked me about ins-
tructions whether they should take
the risk or not, whether we should
allow the water to flow down. I
said, don't allow the water 10 flow
down; cateh it. So much has been
done and yet something happened as
if nature wanted to test us, It wax a
big flood which brought 10 lakhs of
cusecs with it,

Fortunately, the Nature, on its own:
has saved the situation; the water in-
flow has gbhe down In a few hours.
As a pesult of thls, Gandhi Sagar dam
has been completely saved. I am
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very happy to say that a large quan-
tity of power can be generated from
the sgtored waters. Similarly, with
regard to the other dams the position
is better. In the Rihand Reservoir,
the water level is going down. From
812 fect now it has come down to 811
feet, We are watching this situation
very carefully. The most interesting
thing is that the catchment area is of
the order of 5,000 sq. miles area and
still no appreciable rain is falling in
this area. All the rivers on either
side are having floods. As I said, we
are watching this very carefuly.

As regards UP, I am very orry
that to-day it is very heavily mn
shortage of power. Flood water has
further damaged many parts of UP.
I must, however, submit that the ma-
ximum rain waler in the catchment
area of the river Ganges is passing
through Patna and in a few days or,
rather, in another day or two it will
reach the Farakka Dam and there
may be some mo-e damages done, I
have been continuously discussing
with my officers; they have told me
that during the next flood season we
may not be able to have any more
floods. Everywhere, this year, we ar¢
hearing news of floods. And in a f{ew
pockets, the rain water has done con-
siderable damage. We are doing our
best to see that damage caused by
the floods is avouded. In some places,
it is quite true that the effect of the
floods is not much.

Take for example Orissa where the
nivers Baitarani, Brahmani and Swar-
nareka during floods are causing da-
mages to a very wide area. Storage
dams have to bhe constructed as to
see that the damages are not caused
by the flood waters in the rivers.
First of all, dams have got {0 be cons-
tructed before we reduce the effect
of the floods. I am sure if the dams
are constructed, the fury of the rivers
on aceount of pgoods can be avoided.
Construction of a reservoir haz been
sanctioned for the Brehmani river. If
this is done then only this river can
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be controlled completely, More cons-
truction of dams is not enough. Shri
Guha, for example, mentioned to me
about the damage that is being caused
by the rivers in West Bengal.

Shri Guha was very angry with me
as to why we should not go in for
construction of embunkments. I have
tricd construction of a simiiar em-
vankment elsewhere. This alons will
not solve the problems of the village
heing saved greatly on account of
floods. By constructing a dam, firs{ of
all, we have {o control the river.

SHRI N K. SANGHI: Have you
got any latest information about Jalore
where the people are marooned? This
1~ a very serious situation that we are
faced with to-day. 1 would like the
Minister to tell me as to what he
has done about this.

SHRI SHYAM SUNDER MOHAPA-
TRA: What about the expert commit-

tee report with regard to Swarna-
reka rniver?

SHRI K. L. RAO: As regards Jalore,
we have tried to find out the infor-
mation. I do not have the informa-
tion at the present moment. For
example we heard about the breaches
and infor otion about that was receie
ved only y.sterday. For example we
were told that Banas dam in Rajas-
than had been breached on the 1st
of this month and it is very difficult
to get the detailed information about
the effect of the breach so soon

SHRI N. K. SANGHI: I rise on a
pomt of order To-day we are facing
a very serious situation. 1 mentioned
that the pecople in the district of
Jalore have been marooned But, the
hon. Minicter savs that he has no in-
formation. 1 would like to know what
is the exact situation with regard to
this district and what is the latest
information that he has got about
this?
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DR. K. L. RAO: As I said, in that
area there has been heavy rainfall
and there has been some marooning
of the people It is true that some
people have been marooned. I have
also got that information. But be-
yond that I do not have any further
information. I tried to contact Jaipur,
but I could not get the line. As soon
as I get the information, I shall pass
it on to the hon. Member. The State
Government is there to take the neces-
sary relief measures Naturally, they
are there and they will try to take
the necessary steps.
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DR. K. L. RAO" In regard to Madhya
Pradesh, especially in the Narmada
basin, Hoshangabad has suffered very
badly. The highest amount of dama-
ge has ben there at Hoshangabad this
year. I am very sory that the work
which I had suggested earlier for the
protection of Hoshangabad had not
been done. I hope that that project
will start very soon.

SHRI M C. DAGA: What are the
arrangements for the flood-affected
people of Rajasthan? What assistance
is being given to them by the Centre?

DR. X. L. RAO: I think that a team
is going there on the 5th of this month.

SHRI NATWARLAL PATEL The
hon Minster has given so many va-
luable schemes to the Gujarat people,
and we are very grateful to him for
this, and our people will remember
him as long as the sun and moop are
there. But we would like to ask him
what the position is regarding the
Narmada project. The hon. Minister
ig a technical persen, and he knows
the importance of the Narmada pro-
ject better than anybody else in the
oountry. 1 think that he is not giv-

ing any reply in regard to this in-
tentionally. That is why he has avoi-
ded this matter completsly. I think
that it is not a good thing. He s
expected to answer this. He knows
the importance of the Narmada pro-
ject and therefore he should answer
this question.

DR. K. L. RAO: The information
that I have with regard to the Nar-
mada is that if the Bagri and the
Navgaon project are taken up, they
will naturaly give some relief. If
only the Bagr: project had been cons-
tructed, the Hoshangabad area would
not have got as much devastation as
it had this year. Unfortunately, Ho-
shangabad has been very badly affect-
ed by floods this year, and this will
not be there if only the Bagri pro-
ject would have been taken up. Si-
milarly, the Navgaon project will
reduce the impact of flood on the
Broach town There is no question
about 1it, But these things have got
to wait.

SOME HON. MEMBERS. For how
long?

BHAGWAT JHA AZAD
As long as 15 neces

SHRI
(Bhagalpur)
sary

DR. K L. RAO' I thank you very
much for the opportunity you have
given me to explain the position
(Interruptions)

SHRI P, G MAVALANKAR: How
long have we to wait? Five years
or ten years or twenty vears?

SHRI MANORANJAN HAZRA: He
has not replied to any of the points
that I had raised in regard to the
lower Damodar and the DVC.
(Interruptions).

MR. DEPUTY-SPEAKER: Order,
please. Would hon. Members listen
to me? Within this very short dis-
cussion. I do not know what hon.
Members expect of the hon. Minister.
Obviously, he cannot satisfy every-

body. The only appesl that I have
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to make iz this. We have enough
flood outside, and let us not add to
it the flood o! words in this House.
Now, let us go on with the business
before us. (Interruptions)

SHRI MANORANJAN HAZRA:
He stood upto reply. I had asked
about the Lower Damodar Project
He wrote me a leiter saying thati he
wanted to revive it. Is he gomng lo
do it or not’
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MR DEPUTY-SPEAKER Would
vou kindly lislen to me? If ail of
vou want to speak at the same time,
how can it be followed? Please ls-
ten carefuliv for only half a minute
In the first place 1t 1s difficult for
the Minister to satisfy oll the mem-
bers wathin this short  discussion
That is number one

PROF MADHU DANDAVATE Let
them take-over floods

MR. DEPUTY-SPEAKER 1If all of
you, five, s1x, seven, ten, get up at
the same time he must be a <uper-
human Minister to be able to fodow
everything that :s <aid That 1s num-
ber two. Number three 15 this f
members are 8o excited about it let
us regulate the deiiberations I wilil
allow one question to each, to all of
you, but not five of vou at the «ame
time One member, one question at
one time.

The questions have to be shoit
The Minister wall hsten to them and
will reply as far as he can I am
sure he will not be able to satisty
all of you even so. But let us come
to a limit and agree to end it at this
stage. If you agree, I will allow each
one of you a question,
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DR K L RAO There is no neces-
sity for a Commssion We have had
a number of Commussions We have
got complete information as to what
has to be done Everybody knows
what has got to be done We are
formulating proposals acordingly in
a phased manner

1724 hrs

»R Spiakir in the Chair]
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DR. K L RAO Our policy 1s to
take the areas which are valuable
ones Some of the areas are very
valuable ones, {o protect all the areas
1s alse very cost:y That 13 why
protection agdinst erosion 1s always
confined to areas which are wvery
valuable areas, and we want to pro-
tect them from erosion and other ty-
pes of damage.
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SHRI MANORANJAN HAZRA: 1
mentioned about the DVC and the
Lower Damodar schemes. Qut of
eight dams, four dams have been
constructed.

MR. SPEAKER: I allowed only a
debate on Gujarat floods, but in my
absence it has been given so much

scope.

SHRI MANORANJAN HAZRA: 1
want to ask whether the Government
is going to implement or construct
the four other dams or whether it is
going to revise this scheme.

MR. SPEAKER: May I tell you—

DR: K. L. RAO: The present idea
is to get—we would lLke to acquure
some-~—some near Maithon and Panchet
reservoir area $0 as to allow more
water and also to proceed with the
lower Damodar scheme in both pha-
ses—Phase I and Phase II,

MR. SPEAKER: Only this morning
the Members met me and 1 said they
can make a reference to Gujarat
floods. Some Members from Rajas-
than also met me, and I said it is all
right, and I put this item on the
agenda with the idea that Members
should make brief submissions re-
garding the floods in Gujarat and
Rajasthan and that thereafter the
Minister should reply. Now, in my
short absence—perhaps the Chairman
or the Deputy-Speaker did not know
the orginal background—1 fing that
you have extended the discussion on
flood which you already had in this
House, This was only regarding the
floods during the last three days in
Gujarat, and now I see that the Min-
ister is going on and some Members
from other States are going on, on
a subject, on which we had a dis-
cussion the other day. There should
be some Limit  to it. (Interruptiuns)
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SHRI P. G. MAVALANKAR: Mr,
Spesker, Sir, the ‘Minister's xeply
was inadequate and therefore the
Deputy-Speaker told us, “I will allow
some of you to put one question
ecach,” because the Minister’s reply
was jnadequate. I want to know
whether the Minister, Dr. Rad—

MR. SPEAKER: The Minister told
you to pul one question each?

SHRI P. G. MAVALANKAR: No,
no. The Depuly-Speaker permitted
us to usk one question each,

MR, SPEAKER: Why should I come
in” 1 have no function to perform;
why should I come?

SHRI P. G. MAVALANKAR: The
Minister 1s willing to answer

MR, SPEAKER: The Minister is
very obliging, very noble and very
kind. He is always ready for
anything. But I have also to re-
gulate the business. At 515 the
other Minister had to make a state-
ment and then we have to resume
the discussion on the Criminal Pro-
cedure Code Bill. I gave one hour
for the discussion on the floods.
When 1 come back after two and a
half hours, it is still going on!

SHRI P. G. MAVALANKAR: That
shows the gravity of the problem.
My question ig—(wnterruptiong)~—
could the Minister tell us as to how
long should we wait, for example,
for these urgent projects like the
Narmada. We want him to tell us
i brief. For insiance, does he want
us to wait until the waters of the
Ganga are united with the waters
of the Krishna and the Godavari?
(Interruptions).

MR. SPEAKER Order, plcase.

SHR P. G. MAVALANKAR Let
us have a very clear-cut answer as
to how long he wants us to wail.
Does he not realise that this problem
requires a certain priority? Please
give us the priority for this project.
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DR. K. L. RAO: The hon. Member
from QGujarat knows that it is not
the Narmada project only that is
pow under discussion. We are dis-
cussing today the flood damage in
Gujarat and the floods have been
caused by rivers other than Narmada.
The Narmoda dam problem 1c of
course there So far as ] know,
there is a rise, over and above that
in the Narmada, in the other river
systems. Therefore, really the ques-
tion is thix My hon friend from
Gujarat, Shr:  Mavalankar, always
wants to find out the date, when
the project was sanctioned, what 15
the date, etc. Y have given all the
available information 1n my roply
the other day. The peint 15, the
three Chief Nl.nisters are going on
discussing, and we shall take it up
at the carhest moment But everv
morning, cvery day, in questions and
answers, the hon. Member, Mr Mava-

lankar raises Narmada, Narmada.
(Interruptions).
SHRI P G MAVALANKAR- 1

have come from Ahmedabad today
{Interrupt.oms}

MR. SPEAKER- Order, order. Whv
should you talk so loud, Mr. Mava-
lankar, at the top of your voice and
why should vou go on like that all
the day? Jusi at the fag-end of the
day, at least, bring down your tone

————

17.30 hrs.

STATEMENT RE. TAKEOVER OF
WHOLESALE TRADE IN RICE

MR. SPEAKER‘ The hon MNnuster
for Agriculture will now make a
statement (Interruptionsy No
more questions. 1 am passing on (o
the next item

SHR1 SAMAR GUHA (Contai):
Prime Ministcr and other Ministers
as also the opposition leaders have
had a discussion on this matter It
was decided that we shall meet aga-
in on the 6th. The different parties
were asked to give their memoranda.
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MR. SPEAKER: Why are you say-
g all these ithings  without first
hstening to him”? 1 have allowed him
to make a statement.

SHRI DINEN BHATTACHARYYA:
(Serampore): We wani to know whe-
ther the Minister 15 going to make a
commitment that within 2 certan
definite time-limit the wholesale trade
will be taken over.

MR. SPEAKER: I do not know.

Let us hear him. The hon. Minister.
(Interruptions),

THE MINISTER OF AGRICULTURE
(SHRI F. A AHMED;. The successful
implementation of a  palicy of {ake-
over of whole:ale trade in rice requires
not only careful consideration of the
operational det:ls but also fu | involse-
ment and co-operation of the State
Governments and  politica] part.es
Discussions are therefore being held
with the State Chirf Ministers Con-
sultations are also going on with the
leaders of the Opposition Parties and
the next meeting 1s scheduled to be
held later this week,

It will. threfore, be advivable to
await the outcome of these consulta-
tions

1732 hrs,

CODRE OF CRIMINAL PROCEDURL
BILL—~Contd.

MR SPEAKER- We shall now
resume the deb.te on the Coce of Cri-
mindl Procedure Bill, We have al-
ready fixed the tine.

SHRI RAM NIWAS MIRDiA- I teg
to move

“That the celute on the Code of
Criminal Piocedure Bill, 1872, which
was adjournad earlier today, 5td
September, 1974, be resumed now.’



